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Dated:-27-O9-2A22

Notice
ln order to ensure a steady strearn of Pro Bono Lawyers at U.Ts
level, Honble the Chief Justice, High Court of J&K and Ladakh
approved a panel of 4l lauyers practising in the U.Ts of J&K &
Ladakh.

To make these empanelled laqryers aware about the
functioning of Nyaya Bandhu Panel, a virtual conference has been
fonvened by the Department of Justice, Ministry of l,aw & Justice,
Govt. of India on Thursday, September 29,2022 at 4:O0p.rn. The
link shall be shared in due course.
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J&K L,egal Services Authority
(Offrcer Incharge Nyaya Bandhu Panel)

Copy to the:-
1. Registrar General, High Court of J&K and Ladakh for

information.
2. Principal Secretar5r to Honble the Chief Justi.ee, High Court of

J&K and Ladakh for information of his Lordship.
3. Depury, Secretary (Justice- 1 & Acces* to Justice and Ixgal Aid

to Foor) for information and with the request to create link for
virtual conference.

4. A11 the Pro Bono lawyers.
5. Incharge websites cf High Court of J&K axrd l,adakh, J&K

Legai Services Authority and Ladakh l-gal Senrices Authority
for uploading.
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